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HIGH COURT OF TRIPURA
AGARTALA

Na.F.11 (4)-HC/2024/20514 Dated, Agaitala, the 31* August, 2024

Advertisement No.02/ 2024

(For recruitment in Grade-I of Tripura Judicial Service)

Online applications are invited from the eligible practising Advocates of
reserved category {Scheduled Tribes & Scheduled Castes) who are Indian Citizens
ané who have attained the age of 35 years & have not attained the age of 48 years
av on the last date fixed for the receipt of online application and having at least
ceven yzars practice in Courts of Civil and Criminal }UI’ISdiCtiOﬂ as on the last date
raed for receipt of application for fillng up of 01{one) vacancy in Grade-I of
Tripura Judicial Service in accordance with the provisions of the Tripura Judicial
service Rules, 2003 (as amended up to date) in the Revised Pay as Level J-5 of New
Pay Matrix Table-1 as per Memorandum  No. 1(1)/SECY/LAWIMISC/ZO19f145-58
dated 30.09.2022 issued by the Law Department, Governmert of Tripura) pius other

allowances as admissible under the Rules in force.

The post is for reserved category. Number of post advertised is likely to

be increased or decreased.

If no suitable candidate is found from the reserved category as
aforesaid, the post may be filled up by the candidate other than those of
the Scheduled Tribe and scheduled Caste as per rules.

o There.ore wiling eligible practicing Advocates of Un-reserved category who are

Indran Citizens and who have attained the age of 35 years & have not attained the
age of 45 years and having at least seven years practice in Courts of Civil and
Criminal jurisdiction as on the last date fixed for the receipt of online application may

also apply for the posl.

ST/ SC candidates of other States should apply as general candidate

along with application fees prescribed for general candidate.
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The application fee for UR category applcant is Rs.ZDOOI- (Rupees two
wisand oy and Rs.1000/- (Rupees one thousand only) for reserved category
o apateant. Fees onte gepositad will net be refunded or adjusted for any other
cecratment i future. Candidates are to deposit fees by using Credit Card
Visa‘Master/Rupay), Met Banking, Debit Card(Visa/Master/Rupay), Wallets & Cash
Cards & UPI only. Mo other mode of payment will be accepted. Bank charges may
agply.
Fhe candidates shall rave to appear in the Writien Examination and Viva Voce
at their own cxpenses as and when called for. Mere selection would not per se

entltle a candidate to claim appointment,

If any candidate directly or indirectly try to influence the recruiting authority

¢

by any means, his/her candidature will be disqualified for appointment:

General categorv candidates who obtain 60% or more marks and candidates
belonging to Schedulea Tribes! Scheduled Castes whe obtain 50% or more marks in

the Writen Examination shell be cligible for Viva Voce.

D grtally signed by JESTHA MANI MURASING
Cate 2024.08.31 12.22:16 +03'30"

(3. M. Murasing)
IIC. Reuistrar General
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IMPORTANT NOTES

1)

i)

iii)

o S

Online Appiication:

a) Candidates have to submit application through Online Application Portal only.
The High Court will not entertain any hard copy application. Before submission of
online application, the candidates are to read the ir;structions carefully in the

‘How to Apply’ segment of the Oniine Application Portal,

b) Online Application Portal will be available on the High Court website
(https:/ /thec.nic.in) from 02.09.2024 to 23.02.2024 (upto 4 p.m.). To
apply the candidates have tc dick or the ‘Recruitment [Online Application]’

tab in the Home page of the High Court’s website.

c) Candidates should avoid submitting multiple applications. However, due to any
unaveoidable circumstances, if any candidate submits multiple applications then
hefshe must ensure that the application with [atest Registration Number is

complete in ail respect.

d} In case of multiple applications, the application with the latest Reglstration
Number shall only be entertained by the High Court and fee paid against one
Registraticn Number shall not be adjusted against any other Registration

Number.

Candidates who score qualifying marks or more in the Written Examination will
be asked for scrutiny of onginal marks-sheetsf certiﬂcatesfdocuhents. If the
candidate fulfils the criteria of histher candidature then he/she will be eligible for
Viva Voce.

The candidates already in Government Services shall apply either through proper

channel or atfach ‘No-Objection Certificate’ from his/her employer.
Subiiisston of online application in, From 02.09.2024 to 23.09.2024 |
 the final form ! fupto 4:00 p.m.) |

—

Date of Written Examination |- Will be notified later on.

Date of doﬁhioading of Call Letter Wil be notified later on.
Centre, time and duration of '}Ee; Will be mentioned in the Call Letter. -
examination

S S

Digitally signed by JESTHA MANI MURASING
Date: 2024.08.31 12:32:48 105'30°

(3. M. Murasing)
[;C. Reqistrar General
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HIGH COURT OF TRIPURA
AGARTALA

SYLLABUS OF THE WRITTEN EXAMINATION AND INTERVIEW FOR DIRECT

RECRUITMENT TO GRADE.| OF THE TRIPURA JUDICIAL SERVICE

WRITTEN EXAMINATTQN

i) PAPER -1 . Dne paper of 100 marks {curation no: less than 2 hours) to test the General

Knowleaqe aptitude, inteiligence, test of comprehension and expression of taw and General

English inciuding ssay Writing an legal topic and information technology.

i) PAPER-II. One paper of 100 marks {dwation not less than 2 hours) regarding objective
questions and problems of faw as regards the Transfer of Property Act, Cwii Procedure Code,
Code of Crim nal Procedure, Indian Evitence Act, Tndwan Penal Code and Limitation Act.

i} PAPER-III: One paper cf 100 marks {gyratian not less than 2 hours)- Consisting of

Tudgment writing (Paper Book to he supplled) ~ Legal theories on jurisprudence, provision of

the Jonstitilion of |ndia

NOTE: - (The candidate is expecled o refer to the relevant decisinns of the Apex Ceurt and the
High ~3urt while writing answers m Paper 11 & [T i)

INTERVIEW
Interview: - Viva-voce - 50 marks,
Language roficiency Test

A person who did not bave Bengali as one of the subjects :n hig Secondary, Higher
Secondary or equivalent examination, on appaintment, shall have to pass the language
proficiency test in Bengali within two years of his entry into service;

1B

;

(2} The examination will be of one stancard with marks allotted and time allotted in each
group as follows: -

Details of Subject Full Marks Time allotted
== {2) Conversation & reading 40 15 minutes
' by Franslation 30 1 hour
) Dictat o 30 ! ) 30 minutes
Total 100 1 hour 45 minytes

(3)  Except as arovided in the Tripura Judicial Service Rules, 2003, procedure for conducting
such praficiency test in Bengah shall be reguiated by the relevant provisions of the Tripura
Tl Servives, “Traning and Departmental Examination) Rues, 1975, as .10 force in the State .

Digitally signed by JESTHA MANI MURASING
Nate: 2024 0831 12:31.03 40530

(3. M, Murasing)
V€. Reuistrar General
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High Court Of Delhi, New Delhi .

Examination {Judicial) Branch

No. F.6/1/JEC/EC-6/OHC/2024- © = ™4 Date} ™ Septernber, 2024
From: Lkl U,
The Registrar General, E L Q,OGI fn T
High Court of Delhi ' Ea
g ’ ' q Tk
New Delhi. ; 1 0 SEP 204 5 s
To: : \ ] . /:'/:.
" Doy, anesiBl Py

1. All the Principal District & Sessions Judges, Delhi

2. The Principal District & Sessions Judge-cum-Special Judge (PC Act), s
CBI, Rouse Avenue Court Complex, New Delhi.

ey

Sub: Circulation of Advertisement No.02/2024 dated 31.08.2024 for ﬁlling up of

.....

01 vacancy in Grade-I of J%ip
Sir/Madam,

I am directed to forward herewith a copy of Advertisement received from
the High Court of Tripura, Agartala for filling up of 01 vacancy in Grade-I of
Tripura Judicial Service with a réques.t that the same may be displayed at some
conspicuous place in your office for information of all concerned. It is further
requested that a copy of Advertisement may also be forwarded to the Secretary
of the respective Bar Association of your Court for giving it wide
publicity/circulation. Tt may-please benoted that-the lastdate forsubmissionsof
online applicatic;-'r 15 23:09:2024 upto-04: 000~

Yours fa1thfully,

wley
Dy. Registraé (Exams - Jud1c1al)

for Registrar General
Encl: As above
- 01CCC-1—%) B) A_J\
TN g Co o a0



